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17.1.94 Hon'ble Mr., Justice R.K,Varma, V.C,
Hon'ble Miss Usha Sen, A,M. o
In this case, the counter has been
filed by the counsel for the respondents
today. The petitioner's counsel prays for
S days time for filing Rejoinder. Time as
prayed for is allowed., List this case for
hearing on 25 .1.94 along with 0O,A., 1657/92,
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